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Alllndin Conyeution of State Aclminiliratiye 
Senice Association 

9552. SHRI HARDA YAL DEVGUN : 
WiIllbe Minister of HOME AFFAIRS be 
pleased to state: 

(a) wbetber it is a fact tbat certain 
demands w(re made by the All India Con-
vention of State Administrative Services 
Association held on the 13th April, 1968 
in Madbya Pradesh in regard to tbe service 
matters of Government employees; 

(b) if so, the details tbereof; and 
(c) ,the reaction of tbe Government in 

regard thereto. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) Yes, 
Sir. 

(b) The Convention has demanded 
improvement of the service conditions like 
the pay-scales, promotion prospects, emp-
loyment under the Central Government 
ctc. of the Slate Civil/Administrative 
Service officers. 

(c) The resolutions passed by the Con-
vention have come to tbe notice of this 
Ministry very recently and thus have not 
been examined so far. 

GhanSllU-Bhirl Motor Road 

9553. SHRI S. M. BANERJEE: Will 
tbe Minister of HOME AFFAIRS be plea-
sed to state : 

(a) wbetber it is a fact that Ghansali-
Bhlrl Motor Road in District Tebri Garh-
wal, U;P., was constructed sometime in 
1962; 

(b) wbether it is also a fact that Gove-
rnment had fixed compensation for the 
land so acquired and promised to pay it 
early to tbe owners; 

(c) if so, tbe amount of compensation 
paid individually t9 t~~ vlllllFfS of villap 
!3UDANA; I\"~ 

(d) the names of owners wbo bave not 
been paid tbe compensation so far, the 
reasons for tbe delay and tbe date by wbicb 
the amount of compensation is likely to 
be paid? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) Tho 
construction of tbls road is still in pro-
sress. 

(b) to (d). Tbe Uttar Pradesb Govern-
ment bave been addressed for tbe desired 
infomlAtion wbicb will be placed on tbe 
table of tbe House, wben received. 

Caa~t TOWnS 

9554. SHRI K. P. SINGH DEO : Will 
tbe Minister of HOMB AFFAIRS be 
pleased to state : 

(a) wbetber it is a fact that the Admi-
nistrative Reforms Commission has made 
certain proposals in regard to tbe unres-
tricted growth of civil population and 
housins estates in the Cantonment towns 
and border 'area Cantonments; 

(b) if so, the details thereof; 
(c) wbether Government bave regard 

to the proposals made by tho Administra-
tive Reforms Commission ; and 

(d) if not, tbe reasons therefor? 

THE MINISTER OF STATB IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) No, 
Sir. 

(b) to (d). Do not arise. 

Permission to Gonrmnent Senaat, to 
Broadcalt la Foreign Radio 

Services 

9555. SHRI SUBRAVELU : 
SHRI DHANDAPANI : 
SHRI MAYAVAN. 
SHRIKAMALANATHAN: 

Will tbe Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether Government have issued 
permission to some Governmeat servants 
to contribute and translate features and 
talks of scientific, cultural and literary 
content, for broadcast by foreign radio 
organisations like B.B.C. Vole, of J\ll\Ofi~l\, 
!tadio Ce)'19!\ j 
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(b) if so, the terms and conditions, if 
any, under which such permission is given ; 
and 

(c) whether Government servants ate 
permitted to receive remuneration for the 
literary work ? 

THE MINISTER OF STATE IN THe 
MINISTRY OF HOMe AFFAIRS (SHRI 
VIDYA CHARAN SHOKLA): (a) to (c). 
No information is readily available about 
permissiOil which may have been given to 
Government servants tn contribute or trans. 
late features for broadcast by forei,n or· 
ganisations. No permission from Oovern-
ment is, however, necessary for a Govern .. 
ment servant either undertake occasional 
work of a literary, artistic or scientific 
character without detriment to his official 
duties or to accept remuneration therefor. 
Oovernment, however, has the right to 
direct a Oovernment servant not to under· 
take or to discontinue sucb work, if coosi· 
dered necessary. 

Meteweloglcal Oltsenatorlel 

9556. SHRI KAMALANATHAN : 
SHRI SUBRAVELU : 
SHill MAYAVAN : 
SHRI DEIVgEKAN : 
SHRI NARAYANAN: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) the number of Meteorological Ob· 
servaiories in India where solar research 
activities are being carried ; and 

(b) the basil of selecting observatories 
for such research activities 1 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINOH): 
(a) Solar research aClivilies arc carried out 
only at the Astrophysical Observatory, 
Kodaikanal. 

(b) The observatory has been located 
at Kodaikanal because of its proximity to 
tbe magnetic equalor, favourable climatic 
conditions for most part of the year and 
its altitude of 2,343 metres above mean sea 
level whicb is above tbe level of haze and 
dust of the surrouoding plains. 

KbllaikaDal ObSf'natory 

~S~'.SHRI SU81lAVELU: 
§ftRI~MALANATHA~; 

SItRI Dt!iVEEICAN : 
SHRI MAYAVAN: 
SHRI DHANDAPANI : 
SHRr NARAYANAN: 

Will the Minister of TOURISM AND 
CIVIL A VIA TION be pleased to slate: 

(a' whether there is a prollosal to shitt 
the Kodaikanal Observatory to Hyderabad 
or to some otber place ; and 

(b) if so, the reasons therefor? 

THE MINISTER OF TOURISM AND 
CIVrL AVIATION (DR. KARAN SINOH): 
(a) No, Sir. 

(b) Does not arise. 
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